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SHRI DINESH GOSWAMI; Madam, that 
point was slightly confusing; whether it is one-
man Commission or it is headed by somebody. 

SHRIMATI INDIRA GANDHI: I have said 
'a Commission'. We have to discuss what will 
be more effective. 

MOTION RE. SEVENTH CONFERENCE 
OF HEADS OF STATE OR GOVERNMENT 

OF NON-ALIGNED COUNTRIES HELD 
IN NEW DELHI—contdL 

MR. DEPUTY CHAmMAN: We now take 
up discussion on the Motion of Shri 
Ramakrishnan. Dr. Najma Heptulla. 
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The  whole  world's  darkness  cannot 
extinguish a single candle. 
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SHRI JASWANT SINGH: Mr. Deputy 
Chairman, Sir, I must admit that I am 
somewhat at a loss to understand the need for 
such a resolution. I am deeply appreciative of 
the previous speaker. I don't think the 
intention was to have a proxy "mushaira", 
also, equally not a resolution to this eeffct to 
eulogise an individual, a person when the 
movement is much larger than a person, when 
the theological concept of what we are to 
discuss is much larger than a person. To my 
understanding, it is certainly a dimunition of 
the concept; it does not add to it, with due 
deference to the mover of the Resolution. 
Therefore, I am obliged to oppose it. 

I went through some past records. I 
attempted to find a precedent for this. I did so 
because we have a bureaucratic way of 
thinking which works on the lines of 
precedents. Perhaps there was a precedent on 
earlier occasions and someone wanted to say 
that, "there is a precedent and, therefore, we 
are doing it". However, to equate the success 
or non-success of what has taken place in 
New Delhi as something revolving round the 
personality of an individual is both 
objectionable and limited. 

SHRI SYED SHAHABUDDIN: Pre-
posterous. 

SHRI JASWANT SINGH: Two separate 
consultations are going on in the House. 

MR. DEPUTY CHAIRMAN; You go on. 
The Minister is hearing. I am arranging the 
speakers. 

SHRI JASWANT SINGH: How does one 
determine the success of a conference like 
this? As a student' of current history, I have 
yet to coir.e across an international 
conference which ends up in being a non-
success except in a very limited bilateral 
sense. And therefore, it is a success only in 
the administrative sense, in the logistic sense, 
that so many heads of Government collected 
and safety departed and that everybody had a 
place to live in and everyone got a 

w risky in ihe evening. . YH it would be an 
absurd reduction of the problem to say ^hat 
this is bow success is measured. Still the 
logistics was there and I think it merits 
attention and it merits reiteration. My eminent 
colleague, Shri Syed Shahabud-din, has said 
that the contribution of the Civil Service, the 
Foreign Service, to making this Conference a 
success has, without doubt, been exceptional. 
I have had occasion to say in this House, we 
do have an exceptionally talented Forein 
Service, as good as any in the world, and they 
worked overtime and they worked exceeding-
ly hard to ensure that the Conference was a 
success. We would be making a grave 
mistake, however, if we thought that in a mere 
shifting of the thought that in amere shifting 
of the venue from Baghdad to New Delhi 
there was success. I think we ought to reflect 
very deeply that the shifting from Baghdad to 
New Delhi is in itself indicative of the deeper 
turmoil within the Movement, it is not indi-
cative of a success. Therefore, when one talks 
of success of the Conference, the word ought 
not to be losely used. At the conclusion of the 
Conference the Chairperson in a press 
conference said, that because we die not break 
up, because so many of us collectively 
gathered and we did not break up, therefore, 
that is a measure of success. Deferentially I 
would again disagree with it It is not a 
measure of success. It is merely a negative 
recognition. It is the positive aspects of what 
the Conference has achieved or has not 
achieved, which will go towards determining 
the success or failure or absence of success of 
this Conference.   Here I think it is absolutely 
necessary to make a distinction betwen policy 
and diplomacy. Evidently nobody can dispute 
that as far as Indian diplomacy is concerned, 
this Conference was a success. It was a 
diplomatic success. But what was the policy 
content of that diplomacy? We must make a 
clear distinction between policy and 
diplomacy and not be confused with the 
apparent success of one as being necessarily 
the success 



 

[Shri Jaswant Singh] 
of the other. Coming to the policy, and here 
one comes up—and I have had occasion to 
mention this on earlier occasions—to the 
question of determination and conduct of 
policy. One would have thought—it is an 
aspiration—that both as a host country now 
and as the original founder country, founder of 
the original nucleus round which the Non-
aligned Movement has grown, India's major 
contribution to the whole Non-aligned 
Movement, more particularly as the host 
country, would be influence-wielding rather 
than influence-absorbing. I do not have the 
time to elaborate on this point, but I have no 
doubt that the honourable Minister will 
understand what I am saying, the 
differentiation between influence-wielding and 
influence-absorbing. I carry the impression 
that over the years because of our policy 
stances India, from an influence-wielding 
nation, has become an influence-absorbing 
nation. And that is a matter which ought to be 
a matter of deep reflection and thought for all 
of us. On the conduct of policy, I have had 
occasion to mention this too earlier— here 
was a major conference that the nation 
organised, and I have to admit and I have to 
point out, that in the conduct of the policy, I 
was personally at a loss, as an observer of 
what takes place, as a keen observer of current 
history, I was at a loss to understand where 
our policy was formulated. I am still at a loss 
whether our foreign policy is being formulated 
in the Ministry of External Affairs or where. 
This fracturing of the origin of the policy and 
the conduct of the policy, where our External 
Affairs Ministry is reduced to being 
spokespeople of a policy being formulated 
elsewhere, will inevitably count, will 
inevitably influence the whole conduct. In the 
contents of the documents—the Minister of 
EScternal Affairs was good enough to send 
these to me; I had requested for these 
documents, and I made a study of them at 
some length, because the^full text was not 
available.   It is a volu- 

minous document. The drafting is as capable 
as the Indian Civil Service drafting and 
reflects the attempt to put together as many 
diverse viewpoints as is possible. 

I will not go into the theological content of 
the policy. There are certain premises on which 
we are working and there is a slight historic 
aside. That historic aside relates to the success 
of the movement. When we think of or talk of 
1844 when the African nations were carved out 
by a group of nations sitting in Europe and, 
when in 1933 the League of Nations had only 34 
member countries and when, fifty years hence, 
in 1983, the Seventh Non-alignment Confer- • 
ence was held with over 100 participants, we 
begin to appreciate the growth of this 
movement. In that there is a realisation of where 
the future is leading us. Where the future is 
leading or what it points to is a rejection of 
imperialism and all that it stands for. It is 
certainly a rejection of any theory which sub-
scribes to the exclusivity of superpower 
interests. I will subsequently come "to this point. 
The theory of exclusivity of super-power 
interests, that everything is for their interests, 
was rejected. 

There has been a mention of what the non-
alignment stands for. It is often spoken as an 
alternate strategy of peace. To my reckoning 
and in my light, I will say what the task before 
the Chairman is. I do not mean any individual. 
I mean the country or the institution which 
runs the foreign policy of the country. I will 
elaborate this. 

The question of criteria for inclusion and 
exclusion as to who is non-aligned and who is 
not non-aligned has been a matter of debate 
and it came up during the recent conference as 
well. I thought there could be only one 
criterion and that is sovereignty. I would 
appeal to the Government to accept this. The 
countries must be really independent and they 
must appear to be independent. 
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Sir, we live in a world as it is, not as it 
ought to be. And I am adult enough to 
understand the limitation limit of the 
world as it exists. I would submit to the 
Government that in this collection of 100 
nations representing almost two-thirds of 
the world's people, there are many con-
tradictions. These are contradictions of 
national interest being overlapped by 
regional interest and regional interest 
being overlapped by superpower 
interests. It is because of these overlaps 
that increasingly we have found that in 
this Non-Aligned Conference we are 
beginning to fight proxy battles. Nations 
have come to articulate viewpoints and 
interests of super-powers, whichever 
super-power it may be. And it is this 
manifestation and its link with the earlier 
mentioned concept of the rejection of the 
exclusivity of the super-power interests 
that I would commend to the hon. 
Minister. 

I would also mention very briefly and 
caution the Government against 
problems of institutionalisation. Non-
alignment is a philosophy and it is a 
movement and when we move towards 
institutionalising it, there are dangers in 
it. Even the Coordinating Bureau which 
has now expanded becomes a 66 member 
body. The fact that there is compulsion 
now to have the Conference every three 
years is in itself a sign of 
institutionalisation of the Conference and 
one ought to be warned of the dangers of 
institutionalisation. 

The themes of the Conference were 
peace, disarmament and development and 
a number of speakers have spoken about 
them. I will submit that in the wide 
generality of these consensus the Non-
A]ignment movement really did not say 
anything which it had not said earlier. If 
you look at the resolutions either at 
Havana or elsewhere earlier, you will see 
that the same concern was articulated as 
is indeed articulated at any world body 
which gathers. There is a point in what I 
am trying to say. We were unable  to  
articulate   these   specifics. 

And, bir, we were unable to articulate the 
specifics, we were unable to come to 
grips with things because, to a large 
extent, the credibility of the sermons of 
the non-aligned movement have lost their 
punch and the credibility is lost on 
account of what I would call the conflict 
of dualities. What are these dualities? The 
non-aligned and the participants in the 
non-aligned conference take on a tone of 
excessive piety. Sir, that excessive piety 
goes to speaking of a new economic 
order. But that new economic order is in 
the face of an existing duality at home. 
The basic thrust of the new economic 
order is for the eradication and 
elimination of duality and our voice for 
the elimination of that duality lacks the 
punch precisely because a duality exists 
on the domestic scene. The road to the 
new economic order started in 1964 at 
Cairo, got a new push at Lusaka, at 
Algiers, at Havana. Si^ very many 
eminent people have spoken about this 
new economic order and I sometimes 
think that there is very little new in what 
is being spoken of as a new economic 
order—this is not a discipline in which I 
can claim to be a specialist—but I do feel 
that there is very little economics either in 
that and I do feel that there is very little 
order in it, it is all disorderly, and that it is 
a mistake to call it an order. It is 
completely divorced from the challenge 
and the task of the non-aligned movement 
to which I will come in a minute. Sir, it 
pains me to point out that whereas we 
have spoken of—and the document has 
words of stirring clarity—the question of 
equality of human beings, on the question 
of mankind being one, on the question of 
human rights, yet, here again, our voice 
lacks the punch because in that 
conference no recognition of the realities 
that exist is there—and I say this with due 
deference—in no other conference will 
you find a collection of as many military 
dictators as you would find in this 
conference. We must, therefore, sit up and 
reflect deeply whether, in the face of this 
reality, the non-aligned nations' call for 
human rights 
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[Shri Jaswant Singh] will carry the kind of 
punch which we want it to carry. There was a 
mention here, Sir, of the document on the new 
information order which is badly needed and 
we all support it. We do feel that the 
information system as it exists in the world 
now is currently veig'.ited and biased in 
favour of the existing order and it resists 
change. So, what is the duality then? On the 
one hand, Sir, the host country produces this 
document of brilliant clarity—look at it; it is 
very inspiring—on the new information order 
and, on the other hand, during the very 
holding of this conference, newspapers and 
periodicals are seized at the airport merely be-
cause they expose us, merely because they 
speak of something which we want to hide 
under the carpet. This is not the kind of new 
information order that we are seeking and this 
reflects the conflict of dualities which I talk 
of. 

MR.  DEPUTY CHAIRMAN:  Please 
complete it. 

SHRI JASWANT SINGH:    I    will try 
very hard to finish, Sir. 

Then, Sir, there is also the question of 
disarmament and the document's 
sentiments.expressed on disarmament, peace, 
and nuclear proliferation, are indeed what they 
ought to be and they are most welcome. But 
here again, Sir, we must sit up and reflect, 
however naive it may appear if I were to make 
such a plea. Our expenditure on armaments, the 
expenditure on armaments by the very 
participants in the non-aligned conference and 
in the non-aligned movement, is perhaps the 
highest. We represent the third world, after all. 
What is our expenditure? How much • are we 
spending on armaments? How much do the 
countries, who have participated in this 
conference, spend on armaments? What do they 
do in the case of disarmament? It is because of 
this duality that our plea on the subjects thus 
lacks the needed thrust.    It is this duality, the 
conflict 

of dualities, which I am talking of, that takes 
away the thrust from the non-aligned 
movement. This is the conflict. We spend so 
much on armaments ourselves. It, therefore, 
hardly lies in our mouth to talk to others 
about disarmament. 
6 P.M. 

Sir, the question of detente is very, very 
closely related to our policies with 
neighbourhood. Unless we are able to 
demonstrate peace with neighbourhood, on 
the South-East Asian sub-continent, all our 
cries and calls for detente abroad will not 
carry conviction. 

I will come now, Sir, heeding your voice to 
be brief, to what I call the challenges    to    
chairmanship.    There are only four or five 
that, with my limited understanding I can point 
out. as the challenges that we face.    The hon. 
Prime Minister, which the motion seeks   to 
eulogize,   has   in   an apparently  satisfying    
and    disingenuous manner said:    We    do not 
tilt,    we stand upright.   Now, this is a sort of 
statement which appears to    satisfy, which  
appears  to  explain,  yet  fails to satisfy.   I 
would say that in international affairs, in 
international relations, where we stand is 
largely determined by where we sit.   And that 
is a reality.    It is no good disputing it that we 
are recognized to be sitting in lobbies.    If we 
are recognized to be sitting in lobbies,  then 
that will take away something from the thrust, 
from the conviction in our voice, of that  it  is  
a  mistake  to  call  it    an very centrally non-
aligned?    India is the  single greatest 
voluntary    friend of the Soviet Union.    But    
we    can continue to play a meaningful    role, 
Mr. Minister, as a friend of the Soviet Union or 
indeed of others only if we as the Chairman of   
.this    movement continue to reflect the 
consensus    of the rest, and if we continue not 
only to be, but actually appear to be, very 
centrally non-aligned.    So far as the Soviet 
Union is concerned, I do submit  that  the  
Soviet Union  can win back the position in the 
Non-aligned movement if it gives up force,    
and 



 

declares its commitment to the non-use of 
force outside its territories and it involves 
itself in the great debate which, I think, is the 
greatest outcome of this movement, in the 
great debate which is the North-South debafe. 
There is, in the Documents and in the 
Resolution adopted in the New Delhi 
Declaration, I think, an evocative sentence: 
Great tasks call for wise decisions—as one of 
the sentences used. It is indeed, Sir, extremely 
well put. The chairmanship of the Non-
aligned movement is a great task and it does 
call for wise decisions. "And the Earth", as 
the document says, "belongs to us all". That is 
also true. Therefore, what do we think about 
all this? I think this is one of the tasks, 
because I think the central problem for the 
Non-aligned movement is now economic. The 
movement, when it was found 22 years ago, 
was called the conscience of the world. From 
being the conscience of the world, there is a 
certain amount of fudging inevitably because 
there are now very many; it has acquired 
several consciences. The new unifying 
message is very simple. It is the voice of the 
poor of the world. It is the voice of the 
"debtors' cartel", a phrase first used by Henry 
Kissinger. 

Now, Sir, the real achievement, the real 
identity, of the Non-aligned movement has, 
therefore, shifted from being 'the conscience 
of the world', from being 'the moral force' an 
'alternative strategy» of peace', to really a 
hard-crunch issue, which is economic, which 
represents the third world. We articulate the 
views of the third world; it is the field of the 
third world and they have collected and 
gathered together in this club. If it is purely 
economic—it is not purely economic—but if it 
is largely economic then we are faced with 
moving away from talk into action, and the 
need to do something very concrete about 
finances and trade within the South, within the 
Non-alignment.   And we need to do some- 

thing very concrete      about 
Southern financial institutions. I want to 
quote—a very short quote— from Brandt. It is 
called, "Common" Crisis—Co-operation for 
World Recovery.", It will not take me more 
than half a minute. In the words of Harry 
Dexter White, who was in one fashion the 
American counterpart of Lord Keynes at 
Bretton Woods; who criticised the United 
States attitude bv saying. 

"Where modern diplomacy calls 
for swift and bold action, we en 
gage in long drawn-out cautious 
negotiations; where we should talk 
in terms of billions of dollars, we 
think in terms of millions; where 
we should measure success by the 
generosity of the government that 
can best afford it, we measure it by 
the sharpness of the bargain 
driven; where we should be dealing 
with      all-embracing economic, 
political and social problems, we discuss 
minor trade objectives, or small national 
advantages; ... we must substitute, before it 
is too late, imagination for tradition; gsne-
rosity for shrewedness; understanding for 
bargaining; toughness for caution; and 
wisdom for prejudice." 

Here, he is talking about the attitude of the 
United States. Talking about the other Super 
Power, he said: 

"In the Soviet Union an^ other East 
European countries there were only limited 
signs of positive discussion on the issues 
raised in our Report".—Essentially issues 
North-South, essentially issues of the poor 
and the rich of which we now represent the 
poor—"(althuogh it has been translated into 
Romanian and a Polish translation may still 
be forthcoming)." This is about the 
translation of the Report. 
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[Shri Jaswant Singh] 
Sir, I would like to quote: We are placed in 

a complex world. We are Eaced by a world 
which is, by some categorised, as a world in 
a state of anomy. 

Sir, I would like to quote three lines from 
Tito which he used in Belgrade in 1978: 

"We are witnessing attempts to create 
new forms of colonial presence or new 
forms of block dependence, foreign 
influence and domination in vitally 
important regions of the Non-aligned world 
..." 

Sir, these are not my sentiments. These are 
the sentiments used by one of the founders of 
the Non-alignment Movement, a 
contemporary of the late Jawaharlal Nehru. 
We would do well, Sir, in our Chairmanship 
of the Non-alignment Movement, a distinc-
tion and honour which the country has 
certainly received, to bear all these things in 
mind. 

So, Sir, it is for those reasons thai 1 oppose 
the Resolution. Thank you, very much. 

MR. DEPUTY CHAIRMAN: ] would like 
to inform that Shr: Vishvajit Prithvijit Singh 
has agreec for "the postponement of the Half-
ar Hour Discussion. That will be taker iip 
later on. Now, Shri Yogendn Sharma. But I 
would like to inforrr the hon. Members that 
there is a Ion* list of speakers. And I think 
we an having a fairly good discussion. Bu if 
you all agree, I would like to cal the hon. 
Minister at 7 P.M. for reply So, before 7 
o'clock, we have to con elude the discussion. 

SHRIMATI USHA MALHOTRA 
(Himachal Pradesh): Sir, we shoulc be 
afforded an opportunity to parti eipate in the 
debate. 
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"We have respect for the non-
alignment movement which formalised 
itself precisely here in Belgrade more 
than 20 years ago." 

 

"It plays the growing constructive 
role in the consolidation of peace and 
international security, in the liquidation 
of crisis situations, in the defence of 
the independence of States and peoples 
that freed themselves from colonial 
bondage. We welcome this trend of the 
non-aligned movement that was clearly 
manifested at the Seventh Conference 
in New Delhi". 

MR. DEPUTY CHAIRMAN: Now, 
please conclude. 

SHRI GULAM MOHI-UD-DIN 
SHAWL (Jammu and Kashmir): Is there 
no time limit? 

SHRIMATI MARGARET ALVA 
(Karnataka): There should be distribution 
of time, like distribution of resources. 

MR. DEPUTY CHAIRMAN. It is a 
very difficult job. 
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Prime Minister for this historic achievement. 
In fact, what I see is, what as Poet Iqbal had 
said- 

 
Translated it means, in the dead veins of the 
East, the life blood is flowing. This world is 
torn with strife. Especially we see that the non-
aligned countries are having internecine 
warfare. Neighbours are fighting neighbours 
and there are so many wars in different part of 
the world which the super powers fight by 
proxy. 160 countries which are independent, 
46 major international wars have taken place 
and 52 disputes of minor nature are going on 
today in the world. In this context, when the 
Heads of State or Government meet, thly have 
different precep-tions, they have different 
systems of government and administration and 
naturally it is no wonder that there will be 
some differences of opinion. But the whole 
matter is resolved when there is consensus. 

I,  think one  major aspect of thi success is  
that    they met, discusse* and came to a 
conclusion, especiall; in the    economic    
field. The    gravi economic plight affecting 
all mankini was brought into sharper focus    
bj the    seventh   summit   of the   Non-
Aligned   Movement whose   membership is 
101 this time. Sir, it called foi the immediate 
convening of an international    conference 
on    money and finance    to    restructure    
the    world monetary and financial system to 
improve the    world economic    climate. The 
Non-Aligned     Movement urged the Head of 
States or Government t6 attend the   38th 
Session    of the UN General Assembly to 
help find equitable, fair, speedy and just    
solutions 

•(Transliteration in Arabic Script. 
SHRI GULAM MOHI-UD-DIN

SHAWL: Mr. Deputy Chairman, I hope 
this party will not envy me when my turn 
comes. 

Sir, it is a great privilege and honour to 
support this Motion. In fact we have been 
waiting for it with a fervent hope that the 
time will come when we shall be 
congratulating our 



 

[Shri Gulam Mohi-ud-din Shawl] to 
these issues, eradicate the burden of debts 
which is crushing all non-aligned 
movement countries with shrinking 
markets for their goods. The summit has 
proposed a series of steps to write off the 
debts of the leait-developed countries, 
augment food supply and energy, ensure 
greater access to markets, fair prices for 
primary commodities and dismantling of 
the barriers to a freer trade in goods and 
services. Now, that was the economic 
aspect of the summit. 

As far as the political aspect is con-
cerned, that is more important to us in the 
State of Jammu and Kashmir. The basic 
trouble was that in our neighbourhood, 
we in Kashmir have the Russian troops at 
our door. Russia, a Super Power, has 
committed that aggression on a non-
aligned, independent, sovereign country. 
Being non-aligned we were very much 
concerned with it and m that part of the 
country we felt what this summit will do 
and we were looking askance as to the 
result of this meeting. It is gratifying to 
note that the resolution about Afghanistan 
called for a political settlement on the 
basis of withdrawal of foreign troops with 
full respect for the sovereignty and non-
aligned status of Afghanistan and strict 
observance of non-intervention and non-
interfevence in the internal affairs of 
Afghanistan and ,at the same time, it 
recognised the intermediary role of the 
UN Secretary-General and the right of the 
Afghan refugees —they number 
millions—who are at this time starving. 
These refugees have no shelter and are 
undergoing lots of miseries and 
sufferings. So it is gratifying that this 
Non-Aligned Summit has called for all 
Afghan refugees to return to their homes 
in safety and honour. But return in safety 
and honour will be possible only when 
the Russian troops withdraw from that 
part of the world. 

Sir, we welcome the Chairmanship of 
India, and Ottr Madam Prime Minister   
shoulders the   responsibility to 

chair the Summit for the next three years. 
But you know the trouble, as we have 
seen that two hon. Members while 
discussing this issue had varied view 
points on this Chairmanship. However, I 
tHink we must realise that this 
Chairmanship is an uphill task and a great 
responsibility lies on Madam Prime 
Minister. India, as Chairman of this 
Summit, must maintain equal distance 
between these Super Powers—two or 
three or whatever- their number are. 
Between these Super Powers we must 
maintain equal distance so that the critics 
or even the cynics have not the courage 
to say that the balance is tilted towards a 
particular Super Power, because that will 
frustrate and defeat the very purpose of 
the Non-Aligned Movement Sir... 
(Interruptions)...! support it, 

MR. DEPUTY CHAIRMAN: That is 
all right. You have done very well. 

SHRI GULAM MOHI-UD-DIN 
SHAJVL: Thank you, if J had, a note of 
dissent, I would have done so. However, 
I would like to refer to another aspect of 
this Non-Aligned Meet. I want to say it 
here—that I welcome with your 
permission, although this is not a part of 
the Motion, I welcome the signing of an 
agreement for Joint Commission between 
India and Pakistan on 10th March, 1983. 

MR. DEPUTY CHAIRMAN: Leave 
aside that point. 

SHRI GULAM MOHI-UD-DIN 
SHAWL: Please, Sir, only one point, 
because that is part and parcel of this 
motion of thanks. As far as this 
Afghanistan issue is concerned, I hope 
and pray and plead and request Madam 
Chairman that the follow-up steps must 
be such that the question is politically 
solved in the near future, if not 
immediately, so that a fully sovereign 
non-aligned democratic Afghanistan 
emerges.    As 
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far. as this Indo-Pak Agreement signed on 
10th March is concerned, we, the people 
of Jammu and ^Kashmir, welcome that 
and I think that this Agreement between 
India and Pakistan will lead to multi-
faceted coope-ition between the two 
neighbouring countries. It will enable the 
two countries to explore systematically 
the potential for beneficial relations in a 
number of agreed fields, strengthen 
mutual understanding, and exchange in 
matters of mutual interest and remove 
those gaps of communication which have 
interrupted or impeded the growth of trust 
and confidence. Here I submit, Sir, 
because the, statements were issued on 
both sides when the President of Pakistan 
referred to the State of Jammu and 
Kashmir and there was a sharp and 
natural reaction from the Government of 
India. 

MR. DEPUTY CHAIRMAN: That is a 
different item. 

SHRI GULAM MOHI-UD-DIN 
SHAWL:   Only one point. 

MR. DEPUTY CHAIRMAN; All right; 
one minute. 

SHRI GULAM MOHI-UD-DIN 
SHAWL: Because it will not harm 
inybody; it will benefit us. And in that 
connection, they say so much about   the   
Simla   Agreement. 

MR. DEPUTY CHAIRMAN: Leave 
that point. That we can discuss on some 
other occasion. 

SHRI GULAM MOHI-UD-DIN 
SHAWL: There is Article 253 of the 
constitution. I have referred to it so many 
times; and I hope the concerned do not 
forget it. To article 253, the following 
proviso *was added. ''After the 
commencement of the Constitution 
applicable to Jammu and Kashmir Order 
1954, no decision affecting the 
dispensation of the State of Jammu and 
Kashmir shall be made by the Government 
of IrTdia without the consent of the 
Government of that State", whom. I 
represent in this House. 

With these words, I support the 
Motion and congratulate all the con-
cerned for this noble and historic 
achievement. Thank you. 
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SHRI MADAN BHATIA (Nominated): 
Mr. Deputy Chairman, the hon. friend, 
Mr. Jaswant Singh, has used this 
resolution to attack the Prime Minister. 
He has used this resolution to attack the 
declarations of the Non-aligned 
Movement made at Delhi. He has 
attacked the composition of the Non-
aligned Movement. He has attacked the 
leaders of this Movement and he has 
attacked the Soviet Union and its 
policies. I respectfully submit it has been 
very disingenuous on the part of Mr. 
Jaswant Singh not further to add that he 
and his party are opposed to the whole 
Movement of Non-alignment and all that 
it represents, because that follows as the 
night the day, (fiat if he attacks all this, it 
necessarily follows   that   he and   his 
party   are 

opposed to Non-alignment and they stand 
for alignment with the United States. The 
speech of the honourable friend is nothing 
but an exposition of the attack made by 
the United States right from the beginning 
on the Movement of Non-alignment. He 
has attacked the declarations made at this 
Conference. The New Delhi declaration 
says; "The heads of State or Government 
believe that international relations have 
entered a phase where decisionmaking on 
issues of .vital concern to all countries of 
the . world can no longer be the 
prerogative of a small group of countries, 
however powerful they may be. The 
democratisa-tion of international relations 
is an imperative necessity of our times 
which will lead to the realisation of the 
unfettered development and genuine 
independence of small Etates." Let the 
people of this country know that the BJP 
which is represented by Mr. Jaswant 
Singh is opposed to all this. The BJP does 
not stand for the equality of nations in 
matters of economics based on justice and 
fairness but the BJP which is represented 
by the honourable friend stands for 
concentration of economic power in the 
hands of a few small powers, namely, the 
United States because he is opposed to 
the soviet Union. The New Delhi 
declaration further declares: "Durable 
peace can only be assured through a 
restructuring of world economy with a 
view to establishing a new international 
economic order and bridging the 
economic gap between developing and 
developed countries." Let the people of 
this country know that the party which is 
represented by Mr. Jaswant Singh is 
against the bridging of gap between the 
developing and the developed countries. 
Then the New Delhi declaration declares: 
"The phenomenal rise in expenditure on 
armaments in recent years has accelerated 
inflation, produced high budgetary 
deficits and a further cutback in the 
already dwindling scale of economic aid 
to developing countries.   Recessionary 
condi- 
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turns in the developing countries have led 
to increasing protectionism; the economic 
and social consequences of the arms race 
have reinforced the negative trends and" 
militate against bringing about the new 
international economic order." By 
attacking the declaration the BJP has 
attacked the whole concept of a new 
international economic order which calls 
upon the big powers to remove the 
barriers of protectionalism and give 
access, a fair and just access, to the 
economies of the developing countries. 7 
P.M.. 

Then,   the  New   Delhi  Decla-
ration says: 

"It calls for a new World Order 
based on respect for independence, 
equality and co-operation and tho 
fulfilment of the aspirations of all 
peoples for justice, security, de-
velopment and prosperity in place of 
the present Order in which wealth 
continues to be concentrated in the 
hands of a few powers to the detriment 
of the peoples of africa, Asia Latin 
America and other regions of the 
world." 

I am amazed that a national party or a 
party which poses to be at least a national 
party today in this Houst is represented 
by an honourable-friend who speaks on 
its behalf by attacking this Declaration. 
He attacks the whole concept contained 
in this Declaration which stands against 
the concentration of wealth in the hands 
of a few countries. 

Mr. Jaswant Singh has also attacked 
the criterion laid down for membership 
of the Non-Aligned Movement. The 
criterion which has been laid down and 
which is very relevant and important for 
our purpose is this: 

"The Heads of States or Govern-
ments reiterated the principled 
commitment of non-aligned countries 
not to be parties to take any action 
which would facilitate great power 
confrontation or rivalry or strengthen 
the    existing    military 

alliances and inter-locking arrange-
ments arising therefrom, particularly 
through participation in military 
arrangements or through the provision 
of military bases and facilities for great 
power military presence conceived in 
the context 'of great power conflicts." 
This is an advancement on the previous 

Declaration made by the Non-Aligned 
Movement. It calls upon the members not 
to provide any facilities of any kind to 
any big power on their soil. I respectfully 
submit that Pakistan is also a party to this 
Declaration. I submit that this is one of 
the greatest achievements of Mrs. Gandhi 
for having secured the consensus of all 
the non-aligned countries including 
Pakistan to this advanced definition or 
criterion for membership of the non-
aligned movement. By attacking this 
criterion, I take it to mean that if the 
United States is given military facilities 
in Pakistan, the BJP will bless it. 

Mr. Jaswant Singh said he is a student 
of history .   .   . 

SOME HON. MEMBERS: Why are 
you replying to him? 

SHRI MADAN BHATIA: Will 
Durant, the famous philosopher, once 
wfote that the story of man is the story of 
river wfth banks. In the river the man 
fights, quarrels and kills, but on the banks 
the man sings songs, builds homes, talks 
of peace and struggles for creating a 
better and more beautiful life. If the 
history of the Twentieth century comes to 
be written of human civilisation, this will 
be remembered as the struggle of man to 
break off all the shackles of slavery and 
to create a new world Order based on 
equality, justice and fairness, and in this 
history, Non-Aligned Movement will 
occupy the most glorious chapter because 
it has become the spirit of the present 
age. It represents the finest elements of 
the present day, namely, aspirations for 
peace and New Economic Order. 

It has been said that the resolution 
identifies Mrs. Gandhi with the Non- 
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Aligned Movement. It is perversity of the 
resolution. I do remember having said 
this. But I would submit, Sir, at the end 
that there are limes in the history of the 
world when great movements and great 
events come to be symbolised by out-
standing personalities and individuals. 
When India was fighting for its 
independence, the whole Indian people 
were fighting for their independence. But 
the people's urges and fights and struggle 
for independence were symbolised by 
one outstanding personality, that is, 
Mahatma Gandhi. Similarly, when the 
whole world stood up and fought against 
the forces of Nazism, that struggle of the 
people also came to be symbolised by 
two outstanding individuals, Winston, 
Churchill and Stalin. We today, Sir, are 
on the eross-roads of world history and 
we are trying to create a new world order 
through the non-aligned movement and it 
is our honour and privilege that the 
leadership of this movement has been 
given to India and, Sir, who in India, I 
respectfully ask, would possibly be in a 
position to symbolise this whole 
movement apart from Mrs. Indira 
Gandhi? 

Sir, the declarations made at this 
conference bear the imprint of her 
personality and her spirit, her courage 
and her fearlessness, her sense of 
independence and her understanding of 
the equality of nations, and, above all, 
her life-long struggle to make the lives of 
the poor better, nobler, more dignified 
and more beautiful. Therefore, Sir, I 
support this Resolution. Thank you. 

MR, DEPUTY CHAIRMAN: I think 
the honourable Minister may intervene 
now. 

SHRI SHRIDHAR WASUDEO 
DHABE: Sir, Mr. Mitra is to be given 
the chance. Many Members have spoken 
and why don't you allow him? 

MR. DEPUTY CHAIRMAN: He is 
only intervening and he is not replying. 

brilti SriKIDHAR WASUDEO 
DHABE: You should give him the 
chance to speak, Sir. 

SHRI R. RAMAKRISHNAN: Sir, let 
the Minister speak now. But we will 
continue the debate tomorrow also. 

MR. DEPUTY CHAIRMAN: I said 
that the Minister is only intervening and 
he is   not   replying.   Yes,   Mr. 
Minister. 

SHRI P. V. NARASIMHA RAO: Mr. 
Deputy Chairman, Sir, eleven 
honourable Members have spoken s« far 
and there has been almost all-round 
support to this Resolution. 1 see that for 
Mr. Ramakrishnan there will be little to 
reply to and for m« there is even less to 
intervene and it is in the fitness of things 
that it should be so. Sir, a nation rises to 
its full stature not only when it can make 
use of dissent and difference of opinion 
in finding a thrust for the future, but also 
when on certain issues on which there 
has never been any real dissent, it should 
rise to the occasion and accept that on 
such issues which the whole nation has 
to stand like one man. This has happened 
by and large and I am happy about it. 
Therefore, I would not dilate oe any 
individual speeches or points raised. But 
I feel that I do have one or two responses 
which the honourable Members perhaps 
expected of me while they were 
speaking. 

In the first place, Sir, I would like to   
remind   the   honourable   Members that 
this non-aligned summit was not just 
meant for enhancing our prestige and you 
all know how it came to us. came   to      
us,       not   because     we wanted it but 
in spite of the fact that we were  very 
reluctant to have  it. It came to us 
because there was only one way of 
saving the movement or keeping the 
movement going.   It had come to a 
grinding halt in the sense that the venue 
of the Seventh Summit decided upon at 
the Sixth summit 
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was not in a position to host this con-
ference—not only not in a position to 
host this conference, but it would have 
reflected very adversely on the 
movement, because the host country 
itself was, and still js, engaged in a war. 
So the real measure at this shift of venue 
is not just because we are able to do what 
they are not able to do. In fact, they were 
also able to do this. The very great 
expenditure which the Government of 
Iraq had already incurred, on the arrange-
ments, on the building for accommo-
dation, etc, shows that it is not merely the 
accommodation—not merely the fact of 
the logistical arrang-ment—it is not 
merely calling people and making them 
feel at home—these are mundane 
matters; they are important in 
themselves—but there is another 
dimension to this, and that dimension is a 
substantive one. What would have 
happened to the movement if at that 
crucial time when many, many Heads of 
State thought that maybe it would be a 
good idea to shift the venue somewhere 
else? They did not 'say' so; that is why I 
said they 'thought'. Let me repeat that 
they never said so. Not a single Head of 
State or Government said openly that he 
or she is for a change in the venue. In 
fact, all their public postures, all their 
public statements, including ours, were in 
favour of Baghdad as the venue for the 
Seventh Summit. But looking at the 
overall atmosphere, President Saddam 
Hus-sain himself, after making his own 
consultations, came to the conclusion 
voluntarily, that there was a case for a 
shift of the venue, and when he looked 
around he found that Delhi would be a 
fitting venue in substitution of Baghdad. 
So he sent his Deputy Prime Minister 
here. Meanwhile, the then Chairman also 
had certain consultations, and all 
opinions converged on Delhi. That is 
what happened. So it is not as if we were 
after the summit just to enhance our 
prestige. This fe the point which I want 
to make. But it so happened that not only 
the summit was successfully heia here, 
but in a very t&il 

sense it led not only to the enhancement 
of India's prestige but the enhancement 
of the prestige of the movement as a 
whole. This is one thing which should 
not be lost sight of. Now, this is not 
merely a statement of self-adulation; it is 
not so, because I am saying the first 
thing about the movement as a whole. 
And it is not because of Delhi or because 
of the Seventh Summit having been 
hosted by us but because the inter-
national situation today is such that a 
successful summit, a summit which takes 
place smoothly, without any difficulty, 
without any dissent, without any danger 
of getting split, such a summit would go 
to enhance the prestige of the movement 
and its effectiveness in the years to 
come. So when I say 'prestige', it is not 
just the etymological meaning of 
'prestige' that we have to understand; we 
have to understand the whole future of 
the movement. 

Without prestige this Movement 
cannot go forward. If it is taken .as a 
down and out entity, an entity which is 
dying out, an entity which cannot really 
hold its own, then this movement cannot 
go forward, cannot really discharge any 
of the great responsibilities which have 
been placed on it squarely by the force of 
circumstance* or by mankind as a whole, 
expressly or impliedly. Therefore, it is 
not merely a country's prestige but the 
entire Movement that has got a shot in 
the arm by this Summit. This is what one 
has to understand about this Summit. 

Then. Sir, the question of leadership 
which has been, mentioned in this 
Motion. Now, I could say briefly that 
this Motion, as was. the Motion in the 
other House, is a model of under-
statement. Much more could have been 
said. But, perhaps, it was meant as 
something of an LCM, the least common 
factor for all sections of the House and 
all sections of the people to accept. 
Perhaps, it was drafted from the point of 
view of that consideration. I have not 
drafted it. So, I cannot speak for Mr. 
Rama-krishnan. But that is how I under-
stand   it.   The   leadership   of   MYs. 
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Gandhi which has been brought into the 
Motion is not merely a party's obsession 
to praise its leader. We do not have to do 
that. We had no wish of doing that nor 
Mr. Ramakrishnan because, as far as I 
know, he does not belong to our Party. 

SHRI R. RAMAKRISHNAN:    Cor-
rect. 

SHRI P. V. NARASIMHA RAO: Sir, 
the leadership of Mrs. Gandhi was not 
merely the act of sitting in the chair and 
conducting the proceedings. Let rne 
share with this august House that the 
leadership of Mrs. Gandhi was not only 
brought to bear on most of the issues, 
contentious issues that cropped up during 
the deliberations, but it was felt every-
where. And I have no doubt that the 
visiting dignitaries returned with the 
confidence that the future of this 
Movement is in safe and capable hands. I 
am not exaggerating this when I say this. 
I know those nocturnal meetings, 
nocturnal wrang-lings that we had. This 
beautiful New Delhi Message and this 
voluminous Declaration as it is handed 
out, as it is read by the whole world, give 
you no indication of what had gone into 
their preparation—how much had to be 
spoken on every concept, how much had 
to be really discussed amongst those who 
had definite ideas On each of those 
concepts. When it came to the venue of 
the Eighth Summit, we had almost a 
stalemate. There was an impasse. It was 
just not possible to make any headway. 
Not only between Iran and Iraq, but in 
the Movement in general, the arguments 
and counter-arguments that we had. is 
anybody's guess. But finally what 
prevailed is the persuasive power of Mrs. 
Gandhi. In this also I say there is no 
exaggeration at all. These are bare facts 
which I am stating before you. It was 
about 3.30 a.m. before we were able to 
come to an agreed formulation on the 
Eighth Summit. Eighth Summit is riot 
merely a question of finding a venue. It  
is  again  a  question  inextricably 

bound up with the Iran-Iraq war. It was 
said that the conditions which were 
responsible for the shift of the venue of 
the 7th Summit from Baghdad to Delhi 
continue to exist. So, how could you 
decide on Baghdad again as the venue of 
the 3th Summit? 

On the other hand, the other arguments 
was that there was a clear understanding, 
not only a clear understanding, but there 
was an overwhelming majority of 
countries which wanted the venue of the 
Eighth Summit to go back to Baghdad. 
So, there was a clash. There Was a clear 
difference of opinion, clear cleavage, 
between these points of view and it was 
only Mrs. Gandhi who had to convene 
almost an emergency meeting of the 
Bureau of the Conference, talk it over 
with all the concerned parties and 
propose the formulation which she 
herself made in the Plenary. In this 
process, Sir, the summit was extended 
by one day. In the earlier process of 
finding a formulation for Kampuchea, 
for the seating of Kampuchea, the 
conference was extended by one and a 
half days. This is not generally known 
outside, because everything was 
completed on the 12th. So, what went 
into the w.ran*«Iings within the 
movement, and for valid reasons, on 
both sides, on «ll sides, it was not just 
vexatious, it was not frivolous, the whole 
discussion was substantive, was serious 
and Jree, but nobody outside knows all 
this. Any country which wanted to speak 
on any subject was allowed to do so. 
When the discussion was becoming 
desultory, when it was becoming 
repetitive, it was suggested to me, I was 
presiding over the Foreign Ministers' 
Conference, that I should apply a closure 
after 10, 12, 15, 20 representatives had 
spoken, and what was the point for 
everybody els« to speak? I said, no, each 
country is a sovereign country, and the 
fact that one country has spoken is no 
reason that other countries who want to 
speak, should be debarred. Therefore. 
Sir... 



 

MR. DEPUTY CHAIRMAN: But, 
please do not extend that argument in 
this House, 

AN HON. MEMBER:    Why not? 

SHRI YOGENDRA SHARMA: Sir, 
in future we shall quote him. 

SHRI P. V. NARASIMHA RAO: In 
fact, we took the cue mostly from you, 
Sir. So, there was a free, fair and 
complete discussion and the leadership 
of Mrs. Gandhi was Very much in 
evidence and it is, therefore, as a 
statement of fact that this sentence 
occurs there, not just because someone 
really wants to eulogize her for the sake 
of eulogizing her. 

Then, Sir, I come to one speech, 
which always leaves me a bit dumb-
founded, Mr. Jaswant Singh's speech. 

AN HON. MEMBER: Do not mention 
the name. 

SHRI P. V. NARASIMHA RAO: The 
point is that it is not just that somebody 
is getting importance, it is not that. The 
point is that we have to look inwards; 
yes, I agree that we just cannot be 
euphoric all the time. As Mr. 
Shahabuddin said, where do we go from 
here is an extremely important question 
and equally important is the question 
what did we come here? Did we come 
here to stop the Iran-Iraq war? Did we 
come here to actually, on the spot, stop 
the arms race? Did we come here to get 
all the foreign presences, military pre-
sences out of the .Indian Ocean here and 
now? What did we come here for? So, 
when you talk of performance, when you 
talk of achievements, when you talk of 
results, you will have to start with why 
you came here? You did not come here 
with a few. nuclear weapons in your 
armoury or in your suitcases. You came 
here as a moral force and this is what it 
has been. You come here to assert that 
moral force and you did it very well 
indeed. And, therefore, if any moral 
force can become effective in these  
international   problems,   about 

which many cynics think that they 
cannot, then the result will have to be 
awaited. 

I feei that this Summit has brought 
humanity closer to disarmament, closer 
to peace. How close—would depend on 
how, far we were. So, it is relative. I will 
not say the disarmament is coming in the 
year 1985, or 1986 or 1987 or 1984; but I 
would say that if 101 countries want 
peace, not only 101 countries, but all the 
people of other countries also put 
together, except the Governments who 
have their own compulsions not to fall in 
line, if the whole humanity wants peace, 
peace cannot be denied. It is just not 
possible to deny it. And it is for this 
reason that the non-aligned movement 
has been termed as the largest peace 
movement in the world. 

Today it has become a peace move-
ment. It was a yesterday decolonisation 
movement; it was also a movement for 
better international economic relations, 
more equitable relations but today it is 
basing, its authority mainly on the call 
for peace which it has given, and I have 
no doubt that conditions will go shape 
themselves that peace must come, 
disarmament must come. 

Therefore, i have no doubt that 
looking inward is very important; we did 
do a lot of heart-searching. We know 
that a movement cannot become strong 
and effective so long as it continues as a 
house divided against itself. And that is 
why Mrs. Gandhi has taken some special 
kind of responsibility on the question of 
ending the war between Iran and Iraq. It 
is not just a resolution that has been 
passed. A burden has been placed on her 
shoulders, and she after consulting 
everyone and finding that this is 
something which is being placed on her 
shoulders not merely because she is the 
Chairperson, but because everybody 
thought that she can as herself shoulder    
that responsibility because 
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of these factors, she accepted it and only 
after she accepted and made that statement, 
the question of the eighth venue was solved. 
Until then, it was not  

SHRI YOGENDRA SHARMA: Is it a 
fact that because of the persuasion of Mrs. 
Gandhi, one of the parties in Iran-Iraq war 
desisted from its previous position to launch 
full-scale invasion? 

SHRI P. V. NARASIMHA RAO: This is 
something which is speculative in its nature. 
I would not ciaim that; I would not assert 
that. Everybody knows that there were 
remours to that effect. I cannot say that we 
stopped it. But T cannot also say that it has 
nothing to do with what happened in Delhi. 
It is something for others to consider, to 
understand. It is not for me to claim that in 
so many words. 

Sir, there was another crucial point raised 
by Mr. Jaswant Singh. I agree that it is 
crucial about India. He said, once upon a 
time India was an influence-wielding 
country; now . it has become an influence-
absorbing country. I would very respectfully 
submit that this is absolutely incorrect. India 
or any one country for that matter can neither 
only wield influence nor only absorb 
influence. The movement is something like a 
cooperative movement, a movement where 
meeting of minds takes place on every issue. 
And therefore, it is not fair to say that India 
had been throwing its weight about in this 
movement or throwing its weight about and 
influencing all and sundry until yesterday but 
today it is taking influence from all sides and 
becoming the receiver of influence. 

This kind of dichotomy is not correct and 
again, I would say that to pose the question 
on these lines is not good for the movement. 
India has never said that it is influencing the 
movement. Again, nobody has said that 
India is not exerting any influence  on  the  
movement.    Both  state- 

merits are wrong. It is a question of inter-
action and this inter-action has been taking 
place in a very healthy and friendly 
atmosphere in the movement and it has 
culminated here in Delhi in something which 
is really unheard of, because, here, it culmi-
nated in a total confidence, implicit faith, 
being reposed in the Chairperson. Again, the 
question arises that since the responsibilities 
increase to that extent, where do we go from 
here? This is a valid question. To this, I 
would like to respond by giving you a very 
short, very brief, account of what is being 
contemplated by way of follow-up. 

Sir, the normal thing is, after the 
conference, that we send the documents of 
the conference to all the countries. First, of 
course, we are sending these documents to 
the countries, to the Heads of countries who 
came here and adopted these documents and 
then, we are also sending them to the nuclear 
weapon States, to industrialised countries and 
others outside the non-aligned movement in 
order to obtain the support and the 
cooperation of these States on specific 
suggestions contained in the documents. It is 
they who have to implement. Therefore, it is 
our duty to address them. So far as the 
Ministry is concerned, I would like to tell the 
House that the headquarters as well as our 
permanent mission in New York are being 
suitably strengthened by posting hand-picked 
extra staff so as to cope with the work of the 
non-aligned movement. This is important 
because, in its present form, the existing staff 
will not be able to handle this extra burden. 
As Chairperson of the movement, India will 
have a respond to the requests of Member-
States on issues affecting them. That is, for 
convening of meetings of the co-ordinating 
bureau in New York and participation by 
Members of the non-aligned movement in 
meetings of the Security Council. These are 
the consequential arrangements that will have 
to be made because India as the Chairman 
will have to participate in several meetings at 
several levels and, 
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therefore, this will have to be looked into with 
immediate effect. 

On the economic side, follow-up of 
decisions will have to be taken up at various 
international meetings on economic issues 
including the G-77 meeting at Buenos Aires 
beginning next week, UNCTAD VI in June, 
1983, etc. I may also inform the House that, 
normally, it is the Commerce Minister who 
attends the meetings of G-77 on behalf of our 
country. But this time, since the output of 
non-aligned movement has become one of 
the inputs in the G-77 meeting, it has been 
decided that apart from the Commerce 
Minister, I should also visit Buenos Aires so 
that I would represent the non-aligned 
movement at the G-77 meeting in order to 
see that proper decisions are taken and the 
political thrust necessary for the decisions is 
imparted on behalf of the movement. We are 
initiating consultations on the suggestion that 
the Member-States of the U.N. should a i 
tend the 38th U.N. General Assembly 
Session at the level of Heads of States or 
Governments. As you know, Mrs. Gandhi 
had given this clarion call, which is not. Not 
only symbolic but also substantive in the 
sense that if all the Heads of Governments 
congregate at New York during the 38th 
Session of the U.N. General Assembly, that 
would again be an unprecedented gathering, 
unprecedented occasion, when all the 
important problems facing the world can be 
discussed, can be focussed upon. 

That will be something which leads to 
certain decisions being taken, and certain 
momentum being imparted for the solution of 
these problems. Again, on Iran-Iraq, as I said, 
Mrs. Gandhi had to take certain responsibility 
and she did promise to take certain steps. 
Those steps are being discussed. But the time-
frame remains undecided because we just do 
not want the Chairperson to take any step 
except at the appropriate time. Therefore, we 
are engaged in consultations through 
diplomatic channels in order to see and feel 
our way to 

find the appropriate time when the 
Chairperson could take the steps that she is 
contemplating. So, that is being taken care of. 
A political committee at the Heads of State 
level has been set up under India's chairman-
ship to work with the seven member Arab 
group for a just, durable and comprehensive 
peace in the Middle East. Steps are being 
taken for initiating consultations for 
achieving the objectives of this machinery. 
Now we have to consult the Arab group and 
once we consult them and we decide on what 
is to be done by whom and how, then 
concrete steps will ensue. That consultation is 
being undertaken. The Asian Regional 
Meeting preparatory to the international 
conference on Palestine will take place in 
Malaysia in May. We shall take part in this 
meeting at ministerial level and similarly we 
shall attend the Conference at the appropriate 
level in Namibia at the end of April in Paris. 

Now we have all these problems on our 
hands Namibia, Palestine, Iran, Iraq, of 
course the other questions of Afghanistan, 
Kampuchea, etc. and the Latin American 
problems, not to speak of the stupendous, 
innumerable problems on the economic side, 
notably the holding of a conference on money 
and finance which brooks no delay because it 
is one of the short-term measures that have to 
be taken and several other short-term 
measure? apart from the long-term effort that 
has to be made for bringing about global 
negotiations and the ushering in of the new 
international economic order. No one is very 
clear as to what precisely has to be done at 
the moment. Let me take this House into 
confidence and say that we do not have any 
cut and dried solution for these problems, do 
not have any cut and dried methodology for 
this, but as we go along, it is our sheer effort 
and sincerity that will show us the way. We 
are hoping that the response from the 
industrialised countries in which there has 
been a little progress—who cannot say that 
there has been     no progress    at all—will 
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make a little more progress as we go along. 
This is all that I can hope for, but the point is, 
we cannot give up, we cannot abandon the 
idea, the concept of global negotiations after 
pursuing the idea for so many years. We will 
have to persevere in this and steps will have 
to be taken. 

These are in short some of the steps that 
are being contemplated as a follow-up and I 
think we have not lost any time after the 
conclusion of the summit in pursuing these 
matters. 

Now, Sir, there was another point raised in 
regard to institutionalisation. I would 
respectfully submit that there isis no 
intention of institutionalising the movement. 
There is not going to be a secretariat, there is 
not going to be a headquarter, there is not 
going to be a secretary-general and all the 
rest of it. This is not being contemplated by 
the movement, but to the extent of 
coordinating the activities of the movement 
some machinery has to be set up and the 
general rule is, general method is, that the 
country which has hosted the Summit and 
which becomes the chairman of the 
movement, takes care of all these matters.    
That is being done. 

In a very general and sweeping manner, it 
was said that nothing terribly new has been 
said in the document. Now the fact is that 
nothing terribly new has happened. If 
anything the crisis is deepening. Therefore, 
the response to a deepening crisis has been 
very much there in the document. We have 
responded to the crisis as it has deepened 
during the last three years. AH economists 
agree that during the last three years, the 
plight of the developing countries, the debt 
burdens, the crippling manner in which they 
have been squeezed—all these have become 
much more intolerable than in 1979 and 
because this has happened, we have come up 
not only with the long-term proposals of the 
new economic order and the global 
negotiations but several     immediate    
measures     and 

those measures will have to be undertaken 
with immediate effect. 

Now, Sir, the most important thing, 
according to many observers and perhaps 
according to many within the Movement, is 
the fact that an action programme of the 
economic co-operation among developing 
countries has been adopted. And this 
programme is so comprehensive that even if 
we are able to take it up in the next five years, 
I think the developing countries will be 
helping themselves to a very large extent. I 
shall only read the areas of cooperation that 
have been identified in this document. I will 
not go into details of what is being proposed 
under each of these items. But the items 
themselves will give the House an idea of 
how wide the thinking has been. Sir, the items 
are these: raw materials, trade, transport and 
industry, monetary and financial cooperation, 
insurance, scientific and technical develop-
ment, technical cooperation and consultancy 
services, food and agriculture, fisheries, 
health, tourism, trans-national corporations, 
sports, research on information system, role 
of women in development peaceful uses of 
nuclear energy, telecommunications, public 
enterprises, solidarity fund of the non-aligned 
countries for economic and social 
development. . .Some Members raised this 
question: are the affluent nations within the 
Movement in a position to really pull out 
some money from elsewhere and put it in this 
fund for you? Now here is the fund which is 
coming up. I am not able to promise on behalf 
of the affluent nations what they are going to 
do. But I can certainly promise that there is 
going to be a fund here and to the extent any 
nation wants South-South cooperation to 
prosper, to be properly financed, to be taken 
care of, that nation, that government will feel 
impelled to look at this fund. That is enough 
for me because as we go along, money will 
certainly come. Then international 
cooperation for development, housing, 
education and culture, standardisation of    
measurements    and quality 
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control. Now you can see that these items 
almost cover the entire gamut of economic 
activity, even social activity, cultural activity. 
Therefore, this programme, if implemented, 
even partially or by stages, is going to have a 
great impact on South-South cooperation and 
this is how the Non-Aligned Summit has 
addressed itself not only to the long-term 
problems, not only to the philosophy part of 
it, not only to the theology part of it, but also 
to the immediate problems facing mankind, 
both political problems and economic 
problems. This is the achievement of this 
Summit. 

We go ahead from here. Wherever, we go, 
we will go in the right direction with the 
amount of confidence that has been 
generated by this Summit and that will stand 
us in good stead for a speedier 
implementation of what we have decided to 
implement at the Summit. Thank you very 
much. 

MR. DEPUTY CHAIRMAN: Now, shall 
be conclude the discussion or is there any 
Member to speak? 

SHRI R. RAMAKRISHNAN: Tomorrow, 
after five. 

MR. DEPUTY CHAIRMAN: Tomorrow 
we can't take it up. If anybody wants to 
speak, I can call him now. 

SHRI SHRTDHAR WASUDEO DHABE:    
Mr. Mitra wants to speak. 

MR. DEPUTY CHAIRMAN: Yes, Mr. 
Mitra. 

SHRI SANKAR PRASAD MITRA (West 
Bengal): Sir, the hon. Foreign Minister has 
rightly said that the Non-Aligned Movement 
is a moral force and is the largest peace 
movement in the world today. As a moral 
force and as the largest peace movement. .. 
(Interruption*) ... 

 

 
SHRIMATI USHA MALHOTRA: Now I 

am really shocked that the chance has    gone 
to  another    male. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: The 
Minister has kindly assigned a role for you. 
Why should you go? (Interruptions) .. 
.Please hear him. 

SHRI R. RAMAKRISHNAN: Sir, in 
fairness to the speakers, either let the 
Members listen in peace, or let them go 
away... (Interruptions)... 

MR. DEPUTY CHAIRMAN: Have some 
patience, please. 

SHRI SANKAR PRASAD MITRA: Sir, 
the hon. Foreign Minister has rightly said 
that the Non-Aligned Movement has become 
a moral force and is now the largest peace 
movement in the world today. As follow-up 
steps he has stated that there can't be any cut-
and-dried formulations but there has to be 
co-ordination of activities of the Movement 
itself. 

Sir, I want to raise one point which has not 
been raised as yet by any of the hon. 
Members in this House. It is well known that 
international law is a synthesis of binding 
principles of international affairs. The Non-
Aligned Movement, to my mind, has made a 
decisive impact on the Euro-centred structure 
of international law. by rationalising and 
universalising international law. As a method 
of co-ordination it is now necessary to have 
some kind of a research to codify the views 
of non-aligned countries, at least on common 
issues, to evolve fundamental concepts of the 
new international jurisprudence—(a) for  
perfect   equality   between  States 
(b) for maintaining world peace, and 

(c) for saving the world from nuclear 
cataclysm. I find from the hon. 
Minister's statement that elaborate 
follow-up Steps have already been 
taken on the economic side. 
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My own view is that, howsoever much we 

may expect, a fruitful, effective North South 
dialogue is not possible unless and until the 
non-aligned countries can speak from a 
position of economic strength. Therefore, it 
is necessary to lead the Non-Aligned 
Movement into a movement of self-reliance 
and mutual co-operation of non-aligned 
States. Then and then a^one will the richer 
countries, one-third of the world, would 
speak to us and would be in a mind to nego-
tiate with us on equal terms. The immediate 
tasks of the Movement would have also to be 
tackled. T wish the present Leader of the 
Movement all success in tackling these 
immediate tasks and I express the hope that 
she would receive the unstinted support and 
cooperation of the member-States. 

MR. DEPUTY CHAIRMAN: Mr. 
Ramakrishnan will reply. But be very 
formal. 

SHRI R. RAMAKRISHNAN: Yes, Sir. 
Mr. Deputy Chairman, I am thankful to all 
the Members for having taken part in this 
substantive Motion on the Non-Aligned 
meet. (Interruptions) I am really grateful... 

SHRIMATI USHA MALHOTRA: What 
about the drop-outs and left-outs? 

PROF. (MRS.) ASIMA CHATTERJEE 
(Nominated): Mr. Deputy Chairman, Sir, we 
deeply appreciate the leadership provided by 
our Prime Minister, Mrs. Gandhi, to the 
Seventh Conference of Heads of States or 
Government of Non-Aligned countries. Mrs. 
Gandhi must be complimented for playing 
positive role at the Non-Aligned Summit, 
1983 would be recorded in history as a 
glorious year for the world as well as India. 
As mentioned by our hon. Foreign Minister, 
the Non-Aligned Movement has been a 
model force and will be considered as a 
world peace movement—not only a peace 
movement but a world peace movement. 

Now, due to time limitation, I will just try 
to highlight important points, emerging from 
the deliberations at the Non-Aligned Summit 
Now one of the important points which I 
would like to mention is the equality of 
women in society and their role in the 
development of nations. In unequal societies 
women have willingly shared burdens and 
sacrifices far just causes. And it was 
gratifying to note that the women must be 
given opportunities to exert their abilities to 
function as equal fellow human beings. 

There is a wide disparity amongst the 
developing and developed nations and the 
Great Powers with economic avarice, 
military might and technological advantage 
have ensloved many peoples. This has 
created turmoil in the world. Our world is 
increasingly turbulent, the gravity of the 
situation being evident in the intensification 
of the arms race, in great power involvement 
in regional conflicts and in the threat of a 
worldwide nuclear catastrophe. 

In order to avoid the precipitation of the 
world crisis, the deliberations in the 
Conference were particularly emphatic and 
focused on peaceful existence, independence, 
disarmament, and economic development. 
Nations participating ai the New Delhi Sum-
mit, though politically, economically and 
ideologically diverse, had expressed the 
opinion which was unanimous that they 
belong to the international family, a global 
community, for peace and peaceful co-
existence and to help our brothers and sisters 
who have been deprived of their legitimate 
claims, it was necessary to provide them with 
the miriimurn needs for their survival and 
sustenance. This philosophy, "Unity amidst 
Diversity" will enable us to attain he goal for 
the will enable us to attain the goal for the 
welfare of the mankind, and this would 
certainly narrow down the gap, the political 
and economic gap between the developed and 
the developing nations because racism and 
colonialism negate     the     oneness of 
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race, thus defying human dignity, human 
rights and sense of equity, endangering peace 
and peaceful co-existence. And the 
philosophy that I have already mentioned will 
really save the world from disaster. 

One of the most important resolu-sions was 
the adoption of a new system for fund  
allocation in order  to avoid the world 
economic crisis which will not only affect   the    
developing countries but the developed nations 
as well. For this purpose a new     international 
economic order was discussed  to  restructure 
the  existing      one which      is out of      date, 
inequitable and      inadequate,      considering    
the change   in  the   circumstances,   it  was 
proposed to hold an international conference on 
money and finance for development, with 
universal    participation to help the developing 
countries in  critical   areas    particularly    
food, health,  education  energy    needs  and 
also  for  industrial  development  and for the 
development of science    and technology and 
technical    know-how. This will bring self-
reliance the basic component  for economic    
growth.  It will not be difficult to attain 
equality if all the nations, developing and deve-
loped, co-operate with a sense of comradeship 
and team spirit. For healthy economic      
growth,      nuclear     arms should be    banned     
for   destructive purposes.      The danger 
arising   from the blast of nuclear bombs will 
lead to    radioactive fall-out    to such    an 
extent that it would affect not     only the. 
present generaion but the generations yet to be 
born. 

President fidel Castro described the 
harrowing story of infant mortality in many 
developing countries because of the dearth of 
food, medicine and other essential 
commodities. He stated that 40 million 
children die each year due to malnutrition and 
dehydration and nine out of every ten 
children in the developing countries did not 
even receive the basic health care in the first 
year of life. In this connection it deserves to 
be mentioned that when there is such a 
harrowing 

situation in one part of the globe, in the other 
part huge expenditure is being incurred on 
the arms race. A nuclear aircraft carrier costs 
$4 billion which is more than the GNP of 53 
countries. There is need for drastic reduction 
in global military expenditure which is 20 
times the total official development 
assistance. If that can be reduced, the amount 
saved can be utilised for the development of 
the developing countries. (Time bell rings)  
Just a few minutes more. 

I have already mentioned that through 
achievement of self-reliance, it is possible to 
narrow down the gap between the developed 
and the developing countries. 

Lastly, I would like to metion. Sir, that the 
101 nations assembled at the Summit gave a 
clarien call under the banner of our Prime 
Minister, Mrs, Indira Gandhi, and I am 
confident that this call will not be in vain, that 
the people throughout the world will certainly 
respond to his call, and that the formulations 
which have emerged out of the deliberations 
of the Non-aligned Summit would be 
successfully implemented under the dynamic 
leadership of our Prime Minister who should 
be congratulated for her conribution as the 
Chairperson of the Non-aligned Summit. 

8 P.M. 

SHRI R. RAMAKRISHNAN: Mr. Deputy 
Chairman, Sir it is always the vote of thanks 
which gets the bad part of a bargain. But 
anyway I am thankful to all the hon. 
Members who took part in the debate on the 
substantive motion brought by me today 
before the House on the non-aligned meet. I 
am really grateful to the Minister of External 
Affairs, Mr. P. V. Narasimha Rao, for his 
timely intervention. His speech was not only 
forthright but also very informative and he 
has made my task of replying to the various 
speakers very easy. 
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bir, even critics, two or three of them, who 
were objecting to this motion are not here 
now, and that shows that they were criticising 
for the sake of criticism. I would only reply 
to one point of Mr. Syed Shahabuddin. Sir, 
Indians are always fond of using metaphors. 
He objected to my saying that this was a 
water-shed in the history of India. He wanted 
that it should be called a milestone. I do not 
mind whether it is called water-shed or a 
milestone, but definitely history will say that 
we were at the cross-roads today. 

Mr. Shahabuddin was rather uncharitable 
when he made the other point. He said that 
there was a time when Indira was called India 
and India was called Indira, and he objected 
to our overidentifying it with her or 
overrulogising her. But it is a known fact that 
in every movement, in everything there is one 
person who will be the moving force behind 
it, and even Mr. Narasimha Rao has very 
clearly enunciated the great role she has 
played. In fairness to Mrs. Indira Gandhi, as 
soon as she took over the Chairperson of the 
conference, she said: 

"We are partners. Among us there are no 
leaders and followers. The idea of 
leadership has caused enough harm. The 
desire to dominate has been and is the root 
cause of the world's ills." 

This shows her greatness and her clarity of 
vision. I am not saying this just for the sake 
of praising her. Mrs. Gandhi also said: 

"The non-aligned movement is history's 
biggest peace movement." 

Whether Mr. Shahabuddin would like it or 
not, it is a fact that history and posterity will 
record that this non-aligned summit was a 
grand success largely due to the untiring 
efforts made by the Prime Minister, Mrs 
Indira Gandhi. 

Sir, my friend, Mr. Jaswant Singh, 
belonging to the BJP, like a person who does 
not want to see, has critis-ed .   . 

SHRI GHULAM RASOOL. MATTO 
(Jammu and Kashmir): None of them is here. 

SHRI R. RAMAKRISHNAN:....for the 
sake of criticism. I would only remind him of 
one thing. He was saying about the different 
forms or Government in the various countries 
Which participate in this movement Sir, 
Alexander Pope said: 

"For forms of government, let fools 
contest, whatever is best administered is 
best;" 

Mr. Jaswant Singh said that whatever has 
been stated in the documents is only re-
statement of facts. There are several 
important things, particularly on the 
economic front and this has been 
acknowledged by all the Heads of State. So 
his saying that this merely a re-statement of 
facts is just being uncharitable to the whole 
thing. 

Finally, Mr. Abdul Rehman Sheikh said 
that there should not have been so much 
ostentation. He was so petty as to talk of 
some whisky bottles being kept in the hotel 
rooms. I do not know why they cannot rise 
above these small things. Our Prime Minister 
rose above petty, parochial considerations, 
when she spoke in English, though it is not 
the official language of India. She addressed 
the conference in English so that the prestige 
of India could go up. I congratulate her for 
this bold step. I once again commend the 
motion for the acceptance of the House.   
Thank you. 

MR. DEPUTY CHAIRMAN: I think I can 
put all the amendments together to vote 
because none of them is present here. 

The questions are: 



 

[Mr. Deputy ChairmanJ 
"That in the Motion:— 
(i)   for Paras 1, 2 and 3, following 

be substituted, namely: — 
This House notes with satisfaction 

that the Seventh Conference of the 
Heads of States or representatives of 
Non-Aligned Countries was held in 
New Delhi, our Capital. This House 
places on record its appreciation of 
the efficiency and care which went 
into the arrangements for our distin-
guished guests and the holding of 
the Conference meetings and 
sessions. This House records its 
'gratitude to the various visiting 
Delegations who by their presnece 
lent significance and prestige to the 
meeting. While India has been 
assigned the responsibility of 
chairing the movement, this House 
hopes that the movement will grow 
in strnegth.' 

(ii) In Para 4, lines 7—10, the 
words 'and believes that these have 
strengthened the hands of all those 
who stand for independence, peace, 
disarmament and development.' be 
deleted." 

2. "That in the Motion, at the end of 
Para 3, the following be added, 
namely: — 

The commitment of the people of 
our country fOr peace and non-
alignment will be the guiding spirit 
in our endeavour." 

3.   "That in the Motion: — 
(i) in para 1, line 5, the words the 

unity and' be deleted; 
(ii) in para 2, lines 4 and 5, for the 

words 'and positive contribution, 
ensured the success of, the words 
'made a positive contribution to the 
deliberations of be subsituted; 

(iii) in para 2, for the words 'and 
the leadership' the words 'under the 
leadership' be substituted; 

(iv) in para 3, line 1, for the words 
'India has been given the', the words 
'As India now has the' be 
substituted; and 

(v) in para 4, the following woi'ds 
be added at the end: — 

'in close cooperation with all 
Members of the Movement.' " 

4. 'That at the end of the Motion, 

the following be  added, namely: — 

'But regret that by raising the 
Kashmir issue there was the viola-
tion of the Summit Convention by 
Pakistan President Shri Zia-ul-Haq 
in his speech to the Conference.' " 

5. "That at the end of the Motion, 
the following be added, namely:— 

'But regret that there was the 
violation of the Official Languages 
Act and the Indian Constitution by 
not making proper arrangement for 
the translation from and into the 
Official Language Hindi." 

6. 'That in the Motion, Paras 2, 3 
and 4 be deleted." 

The   motions  were  negatived, 

MR. DEPUTY CHAIRMAN: Now 1 
shall put the Motion moved by Shri 
Ramakrishnan to vote. 

The question is: 

"That this House notes with satis-
faction and pride that the Seventh 
Conference of Heads of State or 
Government of Non-Aligned Coun-
tries held in New Delhi has concluded 
its deliberations successfully. The New 
Delhi Summit has reinforced the unity 
and the international role of the Non-
Aligned community. 

This House requests the Govern-
ment of India to convey its thanks and  
appreciation  to  the   Heads   of 
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State and Government and leaders of 
various delegations who, through their 
presence and positive contribution, 
ensured the success of the Summit. It 
also places on record it's appreciation 
of the work of the Indian delegation 
and the leadership provided by the 
Chairperson Shrimati Indira Gandhi. 

India has been given the respon-
sibility of chairing the Movement. This 
House believes that our country will be 
able to discharge this responsibility in 
the best traditions of anti-imperialism 
and self-reliance of our national 
movement. 

This House welcomes the Declara-
tion adopted by the Summit and the 
'New Delhi  
 
 
 

, which has 
called for an end to the production and 
stockpiling of nuclear arms as 

also for more purposive efforts to 
launch a North-South dialogue, to 
enlarge South-South cooperation and 
to usher in a New International 
Economic Order, and believes that 
these have strengthened the hands of 
all those who stand for independence, 
peace, disarmament and 
development." 

The motion was adopted. 

 
The House then adjourned at 

five minutes past eight of the 
clock till eleven of the clock on 
Friday, the 25th March, 1983. 

  


